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Monday, Septenber, 09, 1996/Bhadrapud 18, 1918 (Saka)

DETENTION AND RELEASE OF MEMBERS
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The following message dated 4.8.96‘éddfessed to
the Hon'ble Speaker, Delhi Iegislative Assembly was received
from the Addl. Deputy Commissioner of Police, North District
Delhi on 5.8.96 3= e §ii88

"

“I have the honour to ‘inform you that I have found

it my duty in the exercise of my ‘powers under Section

65 of the Delhi Police Act, 1978.to’direct that
Shri Deep.Chand Bandhu, President DPCC, Smte Tajdar
Babar and Smt. Krishna Tirath, MLAs' bf vidhan Sabha,
Delhi be removed from the Shamnath Marg, near

Chief Secretary's offige, Delhi, for'not cbeying the

reasonable directions of Asstt. Ccmmissioner of-
Police, Civil Lines, Delhi to desist from blocking
" the road and to refrain from stopping the natural
flow of Traffic along with his 260 followers
including 250 Ladies. _
The above menmbers of vidhan Swlid were
ascordingly removed from Shamuath Marg near
Chief 3ecretary's office at L2.15 P.M. on 4.8.96

detailned at Road side of Shamnath Marg for 15 minutes

and released on the same day at'1?.3) P.M. after

they and their followers agrced not to cause any
" further obstruction to traffic and to, disperse

peacefully.” ’ - .

P.N. GUPTA
SECRETARY



